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OFFICE OF THE PRINCIPAL DILSTRICT 6: SESSIONS JUDGE: EAST DISTRICT
KARKARDOOMA COURTS, DELHI

ogoea

in partial modifications to earlier order, the following Committees of all the District
i.e. East I Shahdara I North-East District are hereby constituted] reconstituted with
immediate effect.

NAME OF CO!/IMI1‘l'EE5 NAME OF JUDICIAL OFFICERS
SL. NO

____4,.

1. Sh. Gajender Singh Nagar, Special Judge ii
l iNDPSi,ShahdaraIChairperson ‘

' 1. ‘- BUILDING MAINTENANCE 2.Sh. Shirish Aggarwal, Districtjudge-03, East!Member
. i ic0MMl1'I'EE 3. Administrative Civil judge, East. Member Secretary i

I 4. Administrative Civil Judge. Shahdara,Member
. 5. Administrative Civil judge North-East, Member
b—--——- 'E 7'7 7" ' ~ T " 7 T 7. ' . — T Ii 1. Sh. Gajender Singh Nagar. Special judge
I (iiiDPS).ShahdaralChairpersonA2. The ocr». Shahdara, Member i

3. The DCP (Security). Member
d ECURITY COMM‘-ITEE 4. Administrative Civil judge, East, Member Secretary .5.. Administrative Civil judge, Shahdara, Member i
- 6.. Administrative Civil judge. North-East, Member

%' 7. lncharge, Police Post. KKD Courts, Delhi, Member
r- "— ’ "— ’ r ’ ' ' ' T T’

i I 1 I, i I .The Principal District Si Sessions judge. East I 'Chairperson

I“

asGS

i P Member

1 . Member
; 3‘ Egfi:f,fi.§.?E';LL°TM ENT 4. Administrative Civil judge, East. Member Secretary

. 5. Administrative Civil judge, Shahdara. Member
i a. Administrative Clvii judge. North-East, Member p
I i7. The President. Shahdara Bar Association, Member

.2. The Principal District & Sessions judge. Shahdara.

C

j§
3. The Principal District & Sessions judge. North-East, "‘\=.,

' 8. The Hony. Secretary. Shahdara Bar Associaion, --—-

. i
T 1. Ld. Principal District & Sessions Judge, East.‘ Chairperson

. . - 2. Ld. Principal District Bi Sessions judge, Shahdara, A
I I Member
‘- A LGRIEVANCE REDRESSAL i 3 Ld. Principal District & Sessions Judge. North-East

jc0MMITTEE FOR ADVOCATAS megiI1I?II°I'aveen Singh. AS]-03, North-East, Member
i I 5. The President, Shahdaia Bar Association, Member 1‘

P 6. The Hony. Secretary. Sh'ahdara Bar Associaion,
‘ ~ Member

Member Y

__U.__

II‘ _P __ _ _ _

ii 1. Sh. Manish Khurana. Judge Family Court East,Chairperson
5‘ IBRARY COMMlTi'EE 2. Ms. Sanghrnltra. JFMC-O1,5hahdara, Member

i 3. Ms. Manu Vedwan. AS]-O2INDPS._F_s.4__

DISASTER MANAGEMENT j 1. Sh. Shirish Agg_arwai, D]-03.East, Chairperson
coivirrree 2. Administrative Civil judge. East. Member Secretary‘ 3. Administrative Civil judge. Shahdara, Member

I 4. Administrative Civil judge. North-East,Member
I It II If I 1. Sh. Sondtra Kumar, D]-06. East, Chairperson I

I ' 2. Administrative Civil Judge. East. Member Secretary
"" ICONDEMNATION BOARD i 3. Administrative Clvii judge, Shahdara, Member

i 4. Administrative Civil judge. North-East. Member
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I ‘Chair ersonCOMMITTEE FOR PREPARING F’ . . .
ll. ‘SCHEME -ro PROVIDE/IDENTIFY ffiggéfgjeanfdirgmggggfa" SPECS-“Judge

THE SPECIAL co RT ROOM FOR . : . .“DISABLED ACCUgED PERSONS , 3. Administrative Civil judge. East. Member Secretary

77 7 _7__7j_ __7 _ 7 7 75. Administrative Civil judge. North-East, Member_. _ .1‘ . _ . g . _ _
i 4. Administrative Civil judge, Shahdara, Member
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9. IRESIDENTIAL COMPLEX
MAINTENANCE COMMITI'EE

1. The President, RWA, judges Residential Complex,
l<arl<ardoomaIChalperson.

. 2. The Secretary. RWA. judges Residential Complex,
Karkardoomallliiember.

' is. Administrative Civil judge, Eastlliliember.. .- _ t. ____ , _____ _ _____--._ i_.1.
1°, IENVIRONMENT St HORTlCULTURE ,2. Administrative Civil judge, East, Member Secretary

‘ COMMITTEE
7_777. 7777 7 7 4. Administrative Civil judge. North-East. Member

3. Administrative Civil judge. Shahdara, Member

Ms. Mayurl SirTgh, POII(MACT),EastI.IChairpersonI --I

“- LOCK-UPCOMMITTEE

1. Sh. Babru Bhan.ASj-04,North-East, Chairperson
. 2. Chief judicial Magistrate, East. Member

3. Chiefjudiciai Magistrate, Shahdara, Member
. Chief judicial Magistrate, North East Member

I 4 " I
7_7_7 7 1 77 77 7 77 :*757.fACIITlIi'lISI'.l'8IIIVE Clvii judge. East. Member Secret ry

a

W . . . E *. COMMHTEE DEAUNG WITH 1. Sh. Gajender Singh Nagar, Special judge. -
12. .KIOSI<I5PACE &

-EXTENSIONIRENEWAL OF

(NDPS).Shahdara Chairperson
2. Administrative Civil judge, East. Member Secretary

llLICENSE/CANTEEMDISPENSARY 3. Administrative Civil judge. Shahdara, Member.4. Administrative Civil judge, North-East, Member

i
13- ICOMPUTER COMMITTEE

7 1. Ms. Vidhi Gupta Anand,ASj(FTSC-RC‘JEast
Chairperson
2.Sh. Prltu Raj, jMFC-01,East District Member

13. Sh. Anmoi Nohria jMFC-02, North East Member
. Ms. Mayuri Singh. PO(MACT) East,Chairperson

i . ..7 4 1 ~ — —1~ A A A —~
r 1- cneci-is COMMITTEE 2.. Ms. Deeksha Rao.jMFC-04, East. Member

L 77 7 . 7 3. Administrative Civil judge. East. Member Secretary

i

(;Q|v|Mj-|'T|3E DEA[_|NG W11-H 1-HE 1. Sh. jIEEl'lCIl'8 PFBIIBD Singh, ASL (SC-RC)-D2. EBSU
l MATTER PER‘l'AlNlNG T0 E-TENDERING Chairperson

15" FOR OUTSOURCING OF PRIVATE 2. Administrative Civil judge, East. Member Secretary
SECURITY GUARDS AND EANITATIQN 3. Administrative Civil judge, Shahdara,Member

' H0‘-.|5EKEEP|NG WQRKIQTHER WORK 4. Administrative Civil judge, North-East.Member 7
_ _____II-II‘ I I I I Ill. Secretary. DLSA, East I II

“- isruov CIRCLE 2. Secretary, DLSA, North-East
,7 ' _ 7 77 5.7 Secretary. DLSA. Shahdara 7

I IIIicoivnvii1Tsa T0 pem. WITH Ttiji II 1._Ms. Mavuri sirigh. PO, MACT, East, Chairperson
' 11. MATTERS PERTAINING TO COURT 2. Sh. Anurag Thakur. ASjIFTC:)

IAUCTIONEER AND OATH I 3. Ms. Neha Barupal, jMFC, Mahila Court-01, North-East
TCOMMISSIONER COMMITTEE DistrictA.Me.mb7er 77_ 7 7 7 7 _

'_*"'_E'“" I” “I ‘ ‘1,iv15,Ii<i}e}1aeneei.oistrietjudge(Commercial)
‘LADIES BAR ROOIVI-CUM-

~ 2. Ms. Swat! i<atiyar.SFi'C,East, Chairperson -
18 .ALLOCATl0N OF LOCKERS OF 3.Ms. Leta Bhati. Advocate!Lady Member Executive.

' INEWLY RENOVATED LADIES aim ‘Shahdara Bar Association, Member
|RQQM' KKD 4. Ms. Vidya Sevda, Advocate, Member

._.. - - —
i5. Ms. Shweta Gupta. Advocate, Member
1. Sh. Gajender Singh Nagar. Special judge.
NDPS.Shahdara Chairperson

, 1., SUB-COMMITTEE TO CHAMBER 2. Sh. Vikas Garg. Di-05. East. Member
ALLOTMENT COMMFITEE

3. Senior civii judge. East. Member
4. Senior Civil judge. Shahdara. Member
5. SenlorCiviljudge._N0rth7Ee5l:. Member 7 7 7 7__

1 — ~"-1' " ' I I
l
I

i
I

I

I—I 1. IThe President. judges Residential Complex.
l<arkardoomaiChaiperson.

20. IDE'5TRE55 ROOM MAINTENANCE 2. The Secretary, RWA, judges Residential Complex.
COMMITTEE l<arkardoomalMember.-3. Administrative Civil judge. igest/Merflbefl

1. Sh. Mohd.Ehtesham, District ji.IidIge-03.SIhahdIara, -i ‘~ -
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Copy forwarded for information and necessary action: r - W
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I

1. The Principal District & Sessions judge.
t':astIChalrperson. " _
2. The Principal District & Sessions judge, North
Easl:iCo-Chairperson.
3. The Principal District 5: Sessionsjudge.
ShahdaraICo-Chairperson.
’4. The Senior Civil judge, Eastlii/iember.
5. The Senior Civil judge, North East.iMember.

Y6. The Senior Civil judge, ShahdaialMember.
i -7. The Chief judicial Magistrate. EastiiMember.

‘L 55"” AND BA“ °°“""“'T‘IEE FOR a. The Chief judicial Magistrate North EastiMember
IKARKARDOOMA COURTS’ DELHI 9. The Chief judicial Magistrate, Shahdarai‘Member.

. 7 7 the Committee and will keep the record; 7 7

10. The Administrative Civil judge. East!Member
Coordinator.
11. The Administrative Civil judge. North East/Member.
12. The Administrative Civil judge. ShahdaraiMember.
13. The President. Shahdara Bar Association, KKD.
14. The Secretary. Shahdara Bar Association, KKD.

Note: incharge. Administration Branch, East will assist

However, any correspondence with the Hon‘bie High Court of Delhi, New Delhi & Ld. Principal
District Si Sessions judge ii-lqs) shall be done only ‘through the undersigned.

/2/6”?III '
{Sanjeev jain)

Principal District & Sessions judge
East District

Karkardooma Courts Delhi:

/vi“

The Principal District & Sessions judge. ii-losl. ‘fis i-iazarl Courts. Delhi $41" 'i,.=_*_i ~
the Registrar General. Hon'ble High Court, New Delhi \._ 5 ~ T/‘.;)’\

I
I 09, "‘

The Principal District a Sessions judg ahdlaralblorth-East. Karkardooma Courts. Delhi .“=-- "' -
The Concerned judcial Officers. K roooma'Courts. Delhi I-‘ -ii ,. i I ..=
The Website Committee Tis an Courtsli<al'kardooma Courts Delhi
Egaicguggawaégoi 7i_1:;(lEBRr;inch. East District for circulation. 7 fl '3 JI

P.S to the undersigned
Rs. to the PD&Sj.NortI'i East . -tr ‘Q, 7:
PS. to the PD&S|. Shahdara Dist. L7 _ ‘ ‘ »fir /fir" C

Principal District 8i Sessions judge
East District

Karkardooma Courts Delhi:
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